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DATE OF DECISION 27.1.1994
Shri Rajaram J.Waugh Peiitinner
Shri K.53.,Javeri ~Advocate for the Petitioner (s)
Versus
Union of India & others Respondent
Shr i”N.V_S.Shevdre Advocate for the Respondent(s)
CORAM .
The Hon’ble Mr. VeRadhakrishnan 3 Member (A)
The Hon’ble Mr.
JUDGMENT
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Rajaram Joju Waugh,
Black Smith Gr,1I,
GAC No, 2102,
Signal Work Shop,
Western Railway,

" Sabarmati,
Ahmedabad

Advocate : Mr,K.S.Javeri

v/s

1. Union of India,
notice to be served
through the General Manager,
Western Railway,
Churchgate,
Bombay.

2. Senior Deputy General Manager
and Chief Vigilance Officerw
Western Railway,

Churchgate,
Bombay.

3, Works Manager(Signals),
Signal Work Shop,
Sabarmati,

Ahmedabad,

Advocate 3 Mr.,N.S.3hevde

ORAL ORDER

IN

0.A.411/93

s Applicant

s Respondents

Lates 27. 1. 1994

Per 3 Hon'ble Mr.V.Radhakrishnan, Member (A)

learned advocates are present,

The respondents have stated that they do not propose to

take the possession of the railway quarter from the

applicant illegally or without due process of law. In
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these circumstances, the application becomes infractuous

and is disposed of accordingly., No order as to costs,

Nal_-

( V.Radhakrishnan )
Member (A)

*ssh*
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C, Application No, /4! / 4% of 19 \ 4

Transfer Application No, 0la W.,Pett No,

CERIIFICATE
Certified that no further action is required tobe
taken and the case is fit for conaiarment +n 1 -~ Rarmnrd
Room (Bccided)
Dated s & )W\ A4
Countersigned 2
/ Signature off the NDealing

z DY - L4 B
1 1A Aasisfant
Section Officer/Lourt officer
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